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GAZETTE OF TWDIR,

BE _PUBLISHED TN PART ITI SECTION 3(ii) OF

GOVERNMENT OF INDIA

MINLISTRY OF FIMANCE
(DEPARTMENT, OF REVENUE)

NEW DELHI: DATED THE |

NOTIFICATION
{INCONESTAY)

Nos E3%0 (FolNo,197/171/84~IT(AL): In oxorcis
conferred by submclause (iv) of clause (23C)
the Income-tax Ast, 1961 (43 of 19581), tha G
horeby notifies "rya Vaidya Sala, Kottakkal
purposge of tho said section for the period ¢
assgssment years 1985~87 to 1988-89..

- ( R. R. TEUA
UNDER SECRETARY TO THE G

Ta

The flanager,

Govornment of India Pross,

Ring Road, Mayapuri Industrial Area,
(Mear Rajouri Garden), Now Dolhi.

C

Copy toi=

1+ The Managing Trustec, Arya Vaidya Sala,
2., The Commissioner of Incomo=tax, Cochin,
lotter No,18~A=Toch.7/82~83, ditcd 18.2.85.
3, All Commissionocrs of Incomoe=tox,

4, Dircctors of Ins.(IT)/(R&S)/(P&PR)/(Inv.)
Be: Dircctor of 0&M Sorvices (Income-=tax), 1s
Mata Sundri Lanc, New Delhi (5 copices)e ‘
Ga All Officors & Sections of I.T.Wing of Co
7« Comptroller & Auditor Genocral of Indim, N
8. Bulletin Section of Dtc.of Ins.(RS&PR), N
9, Dircector of Training, IR3, National Aeade
Staff College, Nogpur (5 ccpics).

10. Shri P.K.Kartha, 3t, Scey., Ministry of
Company Affairs (Depariment of Legal Affairs
11, Dto, of Ins,, Printing & Publications, 2
BuS.Zafar Marg, New Delhi (5 copies).
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